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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separated from Name
Index and printed in the following order: Part I—SUBJECT INDEX; Part —-NAME
INDEX. At the end of every entry, the Debate number is given in numerical and Volume
Number is given in Roman numerals followed by the date of the Debate in parenthesis
and column number or numbers, as the case may be, is given immediately after that
printed as (Deb. 3, Vol. XXX VI, 04-12-2003) Col. 154—156.

All the Bills are alphabetically arranged under the main heading “Bili(s)”. The
stages of the Bills are given at the end of title in form of Int., Consid., and Pass, etc. The
matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject-matter it pertains to for example a matter
pertaining to Agriculture may be found under the heading Agriculture besides the
appropriate head. Similarly matter related to all types of diseases is put under the
heading Disease and matter related to Health Care under heading Health Care.

The name of Institutions, Programmes, Schemes are put under the heading of the
name of such Institution, Scheme, Programmes.

The matter pertaining to Committees are put under the heading Committee(s), Port
ander Ports, Airport under Airports, Airline under Airlines, River under Rivers. The
Committee report stages are reflected at the end of title by the word Presented/Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule
193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main headings
commencing with the word Railways e.g. “Railway Lines", “Railway Trains” etc.

Information regarding various States in India and ttre various foreign countries has
been indexed under their respective names.

A list of abbreviations used in the Index is given below:

AM, Adjournment Motion

CA. Calling Attention to Matter of Urgent
Public Importance

Int. Introduction Stage of Bill

Consid. & Pass Consideration & Adoption Stage of a Bill

DUR 193 Discussion Under Rule 193

MUR 377 Matters Under Rule 377

PLT Papers Laid on the Table

Res. Resolution

Sub - Submission by Member

st. Statement

(iii)
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INDEX
TO
LOK SABHA DEBATES
(TWELFTH SERIES)

VOLUME I

March 23,1998 to March 31,1998

Chaitra 2, 1920 (Saka) to Chaitra 10, 1920 (Saka)

FIRST SESSION OF THE TWELFTH LOK SABHA

PART 1
SUBJECT INDEX

Agriculture

Need for Free Movement of Agricultural
Produce throughout the Country

(MUR377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Need to cancel Government order
converting certain fine varieties of
paddy into common (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 105

Need to declare Patna Airport as
International Airport to boost export
of agricultural products (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

, Need to introduce Crop insurance, taking
village as a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 115

Airport(s)

Need to declare Patna Airport as
International Airport to boost export
of agricultural products (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Need to expedite construction of airport
at Cannanore in Kerala (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 111-12

Andhra Pradesh

Need to check increasing incidence of
AIDS particularly in North Coastal
Andhra Pradesh (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 111

Need to introduce Crop insurance, taking
village as a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 115

Need to provide Financial assistance to
State Government of Andhra Pradesh
to Mitigate Hardship being faced by
farmers of the State (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Announcement by the Spcaker

Announcement by the Speaker—
Nomination to Panel of Chairmen
(Deb. 6, Vol. 1,28-03-1998) Col. 1-2

Assam

Need to keep in abeyance the Amariani
Bypass project of North Eastern
Railway in Assam and have dialogue
with local elected representatives to
take up the project afresh (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 118
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Need to provide better telecom facilities
in the districts of Karbi, Anglong and
North Cachar Hills of Assam (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 121

Bank(s)

Need to rescue the Tamil Nadu Mercantile
Bank from taking over by Essar Group
(MUR377)

(Deb. 8, Vol. 1,31-03-1998) Col. 122

Bharat Coking Coal Limited

Need to provide representation to local
public representatives in High Power
committee to look into recurring loss
to Central Coalfields Limited and Bharat
Coking Coal Limited (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 108

Bihar

Need to expedite setting up of Ordnance
Factory at Bariyadih Mod in Kodarma
district of Bihar (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 112-13

Need to Provide Financial assistance to
State Government of Bihar for
Construction of Bridges on Kiul River
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Bill(s)

Appropriation (Railways) Bill -Int.
(Deb. 4, Vol. 1,26-03-1998) Col. 105-06

Appropriation (Railways) Vote on
Account Bill - Int.
(Deb. 4, Vol.1,26-03-1998) Col. 103-04

Appropriation (Votc on Account) Bill{int.
Consid. and Pass
(Deb. 4, Vol. 1,26-03-1998) Col. 1 88—91

Appropriation Bill, 1998-Int. Consid. and
Pass
(Deb. 4, Vol. 1,26-03-1998) Col. 191-92

Finance Bill, 1998-Consid. and Pass
(Deb. 4, Vol. 1,26-03-1998) Col. 192-93

Finance Bill, 1998-Int.
(Deb. 3, Vol. 1,25-03-1998) Col. 37

Income Tax (Amendment) Bill - Int.
(Deb. 5, Vol. 1,27-03-1998) Col. 4-5

Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and Income-Tax
(Amendment) Bill - Consid. & Pass
(Deb. 7, Vol. 1,30-03-1998) Col. 3—12

Statutory Resolution Re: Disapproval of
Contingency Fund of India
(Amendment) Ordinance, 1997 -
Withdrawn Statutory Resclution Re:
Disapproval of Contingency Fund of
India (Amendment) Ordinance, 1998—
Withdrawn and Contingency Fund of
India (Amendment) Bill - Int. Consid.
and Pass
(Deb. 4, Vol. 1, 26-03-1998) Col. 20,
193--—98

Bodoland

Need to create a separate State of
Bodoland (MUR 377)
(Deb. 8, Vol. I,3103-1998) Col. 122

Bridge(s)

Need for reconstruction of damaged
railway bridge at Dhinauj between
Patan and Mehsana in Gujarat and also
provide better railway services in the
area(MUR377)

(Deb. 8, Vol. 1, 3103-1998) Col. 114-15

Need to Provide Financial assistance to
State Government of Bihar for
Construction of Bridges on Kiyl River
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Central Coalfields Limited

Need to provide representation to local
public representatives in High Power
committee to look into recurring loss
to Central Coalfields Limited and Bharat
Coking Coal Limited (MUR 377)
(Deb.4, Vol. 1,26-03-1998) Col. 108
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Chandigarh

Need to review existing policy for
providing electricity and water
connections to the people of Union
Territory of Chandigarh and provide
them these facilities early (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 111-12

Committee(s)

Departmentally Related Standing
Committees— A Review—Laid
(Deb. 3, Vol. 1, 25-03-1998) Col. 24

Report of Committee of Privileges
(Eleventh Lok Sabha) on ‘Ethics,
Standards in Public Life, Privileges,
Facilities to Members, and other
Related Matters’-Laid
(Deb. 6, Vol. 1, 28-03-1998) Col. 2

Constitution

Need to amend Tenth Schedule of the
Constitution containing the “Anti-
Defection Law” (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 119

Currency Notes

Need to take necessary steps to remove
shortage of currency notes of small
denomination in the country
particularly in Madhya Pradesh

(MUR377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Dams and Reservoirs

Need to clear the proposal of U.P.
Government for Construction of a Canal
from Narora Dam to Dataganj
(MUR377)

(Deb. 5, Vol. 1,27-03-1998) Col. 96-97

Defence

Need to expedite setting up of Ordnance
Factory at Bariyadih Mod in Kodarma
district of Bihar (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 112-13

Demands for Grants on Account
(General)—1998-99

Interim Budget (General) - 1998-99 General
Discussion Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol.1,26-03-1998) Col. 121-88

Demands for Grants on Account
(Railways)-1998-99

Interim Budget (Railways) <1998-99
General Discussion, Demands for
Grants on Account (Railways)-1998-
99, Supplementary Demands for Grants
(Railways)-1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 28-103

Doordarshan

Need to improve the functioning of the
T.V. Tower at Samatra in Kutch District
of Gujarat to enable people to view T.V.
Programmes clearly telecast by
Doordarshan (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 113-14

Drinking Water

Need to provide Financial assistance to
State Government of Uttar Pradesh to
Solve Acute Drinking Water problem
in Eastern part of the State (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to provide Financial assistance to
the State Government of Karnataka to
solve acute problem of potable water
in Kolar District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 101-02
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Need to release special grant to State
Government of West Bengal to meet
Drinking Water Scarcity in Hilly Areas
of Darjeeling District (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 95-96

Election of Speaker

Shri Ganti Mohana Chandra Balayogi —
Elected
(Deb. 2,Vol. 1,24-03-1998) Col. 6—8

Employment

Need to create more employment
opportunities for youths (MUR 377)
(Deb. 7, Vol. I, 30-03-1998) Col. 107-08

Export(s)

Need to declare Patna Airport as
International Airport to boost export
of agricultural products (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Farmer(s)

Need to formulate a Comprehensive Policy
to protect the interests of Farmers
(MUR377)

(Deb. 5, Vol. 1,27-03-1998) Col. 97

Need to provide Financial assistance to
State Government of Andhra Pradesh
to Mitigate Hardship being faced by
farmers of the State (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Felicitations to the Speaker
Felicitations to the Speaker

(Deb. 2, Vol. 1,24-03-1998) Col. 8—46
Fishery(s)

Need to set up a separate Ministry for
fisheries (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 110-11

Foodgrain(s)

Need to Fix Support Price of Wheat at
Rs. 600 per quintal (MUR 377)
(Deb. S, Vol. I, 27-03-1998) Col. 96

Gujarat

Need for reconstruction of damaged
railway bridge at Dhinauj between
Patan and Mehsana in Gujarat and also
provide better railway services in the
area(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 114-15

Need to improve the functioning of the
T.V. Tower at Samatra in Kutch District
of Gujarat to enable people to view T.V.
Programmes clearly telecast by
Doordarshan (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 113-14

Need to re-start work of Sardar Sarovar
Dam Project over Narmada river in
Gujarat(MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 107

Hill Area(s)

Need to release special grant to State
Government of West Bengal to meet
Drinking Water Scarcity in Hilly Areas
of Darjeeling District (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 95-96

HIV/AIDS

Need to check increasing incidence of
AIDS particularly in North Coastal
Andhra Pradesh (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 111

Insurance

Need to introduce Crop insurance, taking
village as a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 115

Interim Budget (General) -1998-99

Interim Budget (General) - 1998-99 General
Discussion Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 121-88

Interim Budget (General)-1998-99
(Deb. 3, Vol. 1,25-03-1998) Col. 34-37
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Interim Budget (Railway) -1998-99

Interim Budget (Railway)-1998-99 -
Presented
(Deb. 3, Vol. 1,25-03-1998) Col. 30-34

Interim Budget (Railways) -1998-99
General Discussion, Demands for
Grants on Account (Railways)-1998-99,
Supplementary Demands for Grants
(Railways)-1997-98 and Resolution Re:
Approval of Recommendations in the
Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 28-103

Introduction of Minister(s)

Shri Atal Bihari Vajpayee, Shri Lal Krishna
Advani, Shri Ananth Kumar,
Shri Sikander Bakht, Shri Surjit Singh
Barnala, Shri George Fernandes,
Shri Ramakrishna Hegde,
Jr. Satyanarayan Jatiya, Shri Ram
Jethmalani, Dr. Murli Manohar Joshi,
Shri K. Ramamurthy, Shri Madan Lal
Khurana, Shri Rangarajan
Kumaramangalam, Shri M. Thambi
Durai, Shri Nitish Kumar, Shri Naveen
Patnaik, Shri Suresh Prabhu, Shri Kashi
Ram Rana, Shri R. Muthiah,
Shri Yashwant Sinha, Shri Buta Singh,
Shrimati Sushma Swaraj, Shri Dalit
Ezhilmalai, Shrimati Maneka Gandhi,
Shri Babagouda Patil, Shri Dilip Ray,
Shri Omak Apang, Shri Sukhbir Singh
Badal, 'Shri Bandaru Dattatreya,
Shri Ramesh Bains, Sushri Uma Bharti,
Shri Santosh Kumar Gangwar, ShriR K.
Kumar, Shri Mukhtar Naqvi, Shri Ram
Naik, Dr. AK. Patel, Shri Debendra
Pradhan, Shri Kabindra Purkayastha,
Sushri Vasundhra Raje, Shri Satyapal
Singh Yadav, Shri R. Janarthanan,
Shri Babulal Marandi
(Deb. 3, Vol. 1,25-03-1998) Col. 15-17

Shri Ramakrishna Hegde, Shri R.K. Kumar
and Shri Som Pal
(Deb. 4, Vol. 1,26-03-1998) Col. 1

Irrigation

Need to clear proposal of State
Government of Orissa for setting up
Pipalpanka Reservoir Project on the
River Rushikulya in Gunjam District
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 105-06

Need to clear the proposal of U.P.
Govermnment for Construction of a Canal
from Narora Dam to Dataganj
(MUR377)

(Deb. 5, Vol.1,27-03-1998) Col. 96-97

Need to re-start work of Sardar Sarovar
Dam Project over Narmada river in
Gujarat(MUR 377)

(Deb. 4, Vol. I, 26-03-1998) Col. 107

Jammu and Kashmir

Need for separate authorities for Jammu,
Srinagar and Laddakh for Selection of
candidate for Jammu and Kashmir
Medical College and Dental College
(MUR377)

(Deb. 7, Vol. I, 30-03-1998) Col. 103

Need to waive outstanding loan to the
State of Jammu and Kashmir (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 115

Karnataka

Need to ensure that rain water collected
during rainy season is removed while
converting the metre gauge into broad
gauge at Haveri in Karnataka
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 120-21

Need to provide Financial assistance to
the State Government of Karnataka to
solve acute problem of potable water
in Kolar District(MUR 377)

(Deb. 7, Vol. I, 30-03-1998) Col. 101-02
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Kerala

Need to expedite construction of airport
at Cannanore in Kerala (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 111-12

Need to start construction work for FM
Radio Station at Manjeri (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 121

Loans and Advances

Need to waive outstanding loan to the
State of Jammu and Kashmir (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 115

Madhya Pradesh

Need to provide Central Assistance to the
State Government of Madhya Pradesh
for providing relief to the people
affected by earthquake and heavy rains
in Jabalpur (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 106-07

Need to provide financial assistance to
State Government of Madhya Pradesh
to mitigate the hardship caused to
People of districts Vidisha, Raisen
and Shehor affected by hailstorm
(MUR377)

(Deb. 8, Vol. 1,31-03-1998) Col. 114

Need to render financial assistance to
Madhya Pradesh Government for
providing relief to hailstorm victims
particularly of Raipur, Bilaspur and
Rewa Regions (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 115-16

Need to set up a Commission for Creation
of a Separate Mahakaushal State out
of Madhya Pradesh (MUR 377)
(Deb. 7, Vol. 1,30-03-1998) Col. 103

Need to set up a new Railway Zone in
Bilaspur district of Madhya Pradesh
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Need to take necessary steps to remove
shortage of currency notes of small
denomination in the country
particularly in Madhya Pradesh
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Mahakaushal

Need to set up a Commission for Creation
of a Separate Mahakaushal State out
of Madhya Pradesh (MUR 377)

(Deb. 7, Vol. I, 30-03-1998) Col. 103

Maharashtra

Need to appoint a High Power Committee
for alround development of Nagpur
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 116-17

Need to provide Central assistance to
State Government of Maharashtra for
providing relief to the people affected
by heavy rains in Yawatmal district in
Vidarbha region (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 110

Matters Under Rule 377

Need for a Special Package of Financial
assistance to Tomado Victims of Orissa

(MUR377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Need for doubling of railway line from
Daund to Manmad of Central Railway
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 116

Need for Free Movement of Agricultural
Produce throughout the Country
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Need for reconstruction of damaged
railway bridge at Dhinauj between
Patan and Mchsana in Gujarat and also
provide better railway services in the
area(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 114-15

Need for separate authorities for Jammu,
Srinagar and Laddakh for Selection of
candidate for Jammu and Kashmir
Medical College and Dental College
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103
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Need to allocate funds and start work of
gauge conversion between Trichy and
Dindigul (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 113

Need to amend Tenth Schedule of the
Constitution containing the “Anti-

Defection Law™ (MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 119

Need to appoint a High Power Committee
for alround development of Nagpur l
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 116-17

Need to cancel Government order
converting certain fine varieties of
paddy into common (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 105

Need to cancel recruitments made in the
State of Orissa after General Election
for 12th Lok Sabha were announced i
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 120

Need to check increasing incidence of
AIDS particularly in North Coastal
Andhra Pradesh (MUR 377)

(Deb. 4, Vol.1,26-03-1998) Col. 111

i
|

7

{ Need to complete the Bimblagarh and
Talcher Railway Project in Orissa

(MUR377)
(Deb. 8, Vol.1,31-03-1998) Col. 114

Need to create a separate State of
Bodoland (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 122

| Needtocreate a separate Uttaranchal State

(MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 108

Need to create more employment
opportunities for youths (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107-08

Need to declare Calcutta and Chennai as
Class A-1 cities(MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 112

Need to declare Orissa as a special
category State and provide adequate
funds for its all-round development
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 110

Need to declare Patna Airport as
International Airport to boost export
of agricultural products (MUR 377)
(Deb. 7, Vol. I, 30-03-1998) Col. 107

|
{
i

Need to check steep decline in the prices
of natural rubber particularly in
Kanyakumari district, Tamil Nadu
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 114-15

Need to clear proposal of State
Government of Orissa for setting up
Pipalpanka Reservoir Project on the
River Rushikulya in Gunjam District
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 105-06

Need to clear the proposal of U.P.
Government for Construction of a Canal
from Narora Dam to Dataganj
(MUR377)

(Deb. S, Vol. 1,27-03-1998) Col. 96-97

Need to enhance financial assistance to
States of West Bengal and Orissa for
providing Reliefto Tornado hit people
(MUR377)

(Deb. 7, Vol. k;30-03-1998) Col. 106

Need to enhance the quota of foodgrains
to Uttaranchal under New Public
Distribution System (MUR 377)

(Ceb. 7, Vol. 1, 30-03-1998) Col. 103-04

Need to ensure that rain water collected
during rainy season is removed while
converting the metre gauge into broad
gauge at Haveri in Karnataka
(MUR377)

(Deb. 8, Vol. [, 31-03-1998) Col. 120-21
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Need to ensure that residuary amount of
MPs Local Area funds is spent by
sitting M.Ps. (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Need to expedite construction of airport
at Cannanore in Kerala (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 111-12

Need to expedite setting up of Ordnance
Factory at Bariyadih Mod in Kodarma
district of Bihar (MUR 377)

(Deb. 8,Vol.1,31-03-1998) Col. 112-13

Need to Fix Support Price of Wheat at
Rs. 600 per quintal (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 96

Need to formulate a Comprehensive Policy
to protect the interests of Farmers
(MUR377)

(Deb. 5, Vol. I, 27-03-1998) Col. 97

Need to give Central Assistance to State
Government of Uttar Pradesh for
providing relief to the people in Eastern
U.P. affected by Hailstorms and rains
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 112-13

Need to harness the Non-Conventional
Energy Sources of Sunderbans in West
Bengal (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 108

Need to improve the functioning of the
T.V. Tower at Samatra in Kutch District
of Gujarat to enable people to view T.V.
Programmes clearly telecast by
Doordarshan (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 113-14

Need to improve the lots of Handloom
weavers of Madurai Tamil Nadu
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 109

Need to introduce a compound scheme
for depositing all taxes (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 107-08

Need to introduce Crop insurance, taking
village as a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol. [,31-03-1998) Col. 115

Need to keep in abeyance the Amariani
Bypass project of North Eastern
Railway in Assam and have dialogue
with local elected representatives to
take up the project afresh (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 118

Need to look into the problems being faced
by engineering degree holders of Jamia
Millia Islamia, Central University

(MUR377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 115

Need to make Zonal Headquarters of
Railways functional at Bhubaneshwar,
Orissa(MUR 377)

(Deb. 4, Vol.1,26-03-1998) Col. 113-14

Need to open Junior High Schools and
Girls Junior High Schools in Amethi
Parliamentary Constitutency in U.P.
under Uniform Education Programme
funded by World Bank (MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 113

Need to provide better telecom facilities
in the districts of Karbi, Anglong and
North cachar hills of Assam (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 121

Need to provide Central assistance to
State Government of Maharashtra for
providing relief to the people affected
by heavy rains in Yawatmal district in
Vidarbha region (MUR 377)

(Deb. 4, Vol.1,26-03-1998) Col. 110,

Need to provide Central assistance to the
State Government of Madhya Pradesh
for providing relief to the people
affected by earthquake and heavy rains
in Jabalpur (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 106-07



SUBJECT INDEX 9

Need to provide financial assistance to
State Government of Andhra Pradesh
to Mitigate Hardship being faced by
farmers of the State (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Need to Provide financial assistance to
State Government of Bihar for
Construction of Bridges on Kiul River
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Need to provide financial assistance to
State Government of Madhya Pradesh
to mitigate the hardship caused to
People of districts Vidisha, Raisen
and Shehor affected by hailstorm
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 114

Need to provide financial assistance to
State Government of Uttar Pradesh to
Solve Acute Drinking Water problem
in Eastern part of the State (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to provide financial assistance to
the State Government of Karnataka to
solve acute problem of potable water
in Kolar District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 10102

Need to provide ration at subsidised rates
under Public Distribution System to the
People living below Poverty Line in U.P.

(MUR377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Need to provide representation to local
public representatives in High Power
committee to look into recurring loss
to Central Coalfields Limited and Bharat
Coking Coal Limited (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 108

Need to provide special central subsidy
to the State of Tamil Nadu for setting
up Effluent Treatment Plant for
Tanneries in Tanneries in Dindigul
District (MUR 377)

(Deb. 7, Vol. I, 30-03-1998) Col. 106-07

Need to re-start work of Sardar Sarovar
Dam- Project over Narmada river in

Gujarat (MUR 377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 107

Need to reintroduce two coaches in train
originating from Thirutaraipundi via
Tiruvaroor to Chennai (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 114

Need to release special grant to State
Government of West Bengal to meet
Drinking Water Scarcity in Hilly Areas
of Darjeeling District (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 95-96

Need to render financial assistance to
Madhya Pradesh Government for
providing relief to hailstorm victims
particularly of Raipur, Bilaspur and
Rewa Regions (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 115-16

Need to renovate Karad and Satara
Railway Stations of the South Central
Railway (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 116-17

Need to rescue the Tamil Nadu Mercantile
Bank from taking over by Essar Group
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 122

Need to review existing policy for
providing electricity and water
connections to the people of Union
Territory of Chandigarh and provide
them these facilities early (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 111-12

Need to send a Central Team to assess
imminent danger to the Pilibhit-Basti
Highway due to erosion caused by
Sakha river near Aera Khamaria town
in Lakhimpur district, U.P. and for
construction of a dam to check it
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 119
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Need to send a Central team to assess the
damage caused to crops due to
hailstorm in Rajasthan and provide
adequate funds to State Govt. for
providing relief to the people affected
by it(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 117-18

Need to set up a Commission for Creation
of a Separate Mahakaushal State out
of Madhya Pradesh (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Need to set up a new Railway Zone in
Bilaspur district of Madhya Pradesh

(MUR377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Need to set up a separate ‘Purvanchal’
State out of U.P. (MUR 377)
(Deb. 7, Vol. I, 30-03-1998) Col. 108-09

Need to set up a separate Ministry for
fisheries(MUR 377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 110-11

Need to set up Sugar Mill in Aonla, U.P.

(MUR377)
(Deb. 8, Vol.1,31-03-1998) Col. 113

Need to start Broad Gauge Conversion
work between Agra and Bandikui

(MUR377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Need to start construction work for FM
Radio Station at Manjeri (MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 121

Need to take necessary steps to remove
shortage of currency notes of small
denomination in the country
particularly in Madhya Pradesh

(MUR377)
(Deb. 4, Vol. 1,26-03-1998) Col. 109

Need to take urgent steps for immediate
maintenance of the Tamil Nadu part of
Thiruvananthapuram-Kanyakumari
N.H.47(MUR377)

(Deb. 8, Vol. 1, 3103-1998) Col. 120

Need to tap natural gas resources and
provide deep boring rings for oil
exploration in Tripura and other N.E.
States (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 118-19

Need to waive outstanding loan to the
State of Jammu and Kashmir (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 115

Medicali College(s)

Need for separate authorities for Jammu,
Srinagar and Laddakh for Selection of
candidate for Jammu and Kashmir
Medical College and Dental College
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Member of Parliament Local Area
Development Scheme

Need to ensure that residuary amount of
MPs Local Area funds is spent by
sitting M.Ps. (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 109

Members Sworn

Lt. Gen. (Retd.) N. Foley
Dr. (Mrs.) Beatrix D’Souza
(Deb. 3, Vol. 1, 25-03-1998) Col. 1

Shri Atal Bihari Vajpayee
Shri Sharad Pawar

Shri L.K. Advani

Shri Ananth Kumar

Sardar Surjit Singh Barnala
Shri George Fernandes

Dr. Satyanarayan Jatiya
Dr. Murli Manohar Joshi
Shri K. Vazhapady Ramamurthy
Shri Madan Lal Khurana
Shri P.R. Kumaramangalam
Shri M. Thambi Durai

Shri Nitish Kumar

Shri Naveen Patnaik

Shri Suresh Prabhu

Shri Kashiram Rana

Shri R. Muthiah

Shri Yashwant Sinha
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Shri Buta Singh

Shrimati Sushma Swaraj
Shri Omak Apang

Shri Sukhbir Singh Badal
Shri Dattatreya Bandaru
Shri Ramesh Bais

Kumari Uma Bharati

Shri Dalit Ezhilmalai
Shrimati Maneka Gandhi
Shri Santosh Kumar Gangwar
Shri Babu Lal Marandi
Shri Mukhtar Naqvi

Shri Ram Naik

Dr.A K. Patel

Shri Babagouda Patil

Dr. Debendra Pradhan

Shri Kabindra Purkayastha
Shrimati Vasundhara Raje
Shri Sompal

Shri Satyapal Singh Yadav
Shri R. Janarthanan

Shri P.M. Sayeed

Shri K. Pradhani

Dr. Laxminarayan Pandey
Shri Manoranjan Bhakta
Shri K.P. Naidu

Shri T. Subbarami Reddy
Shri Ramaiah Sode

Shri Gurunadha Rao

Shri Girajal Venkata Swamy Naidu
Shri Venkateswara Rao Manganti (Babu)
Shri R. Sambasiva Rao

Shri P. Upendra

Shri P. Shiv Shankar

Shri N. Janaradhana Reddy

Shri Rosaiah Konijeti

Shri Magunta Sreenivasulu Reddy
Shriinati Lakshmi Panabaka

Shri Chinta Mohan

ShriN.R.K. Reddy

Shri Sai Pratap Anmayyagari

Shri Y.S. Rajasekhara Reddy

Shri K. Vijaya Bhaskara Reddy
Shri Bhuma Nagi Reddy.

Dr. Ravi Mallu

Shri S. Jaipal Reddy

Shri S.S. Owaisi

Shri M. Rajaiah

Shri M. Baga Reddy

Dr. S. Venugopalachary

Dr. Suguna Kumar Chellamella
Shri Ch. Vidyasagar Rao

Shri Chada Suresh Reddy

Shri Ajmeera Chandulal

Shri Nadendla Bhaskara Rao
Shri S. Sudhakar Reddy

Shri B.N. Reddy

Shri Wangcha Rajkumar

Shri Nepal Chandra Das

Shri Abdul Hamid

Shri Sansuma Khunggur Bwiswmuthiary
Shri-A.F. Golam Osmani

Shri Bubaneswar Kalita

Shri Madhab Rajbangshi

Shri M.K. Subba

Shri Nripen Goswami

Shri Tarun Gogoi

Shri Bijoy Krishna Handique
Shrimati Ranee Narah

Shri Mahendra Baitha

Dr. Madan Prasad Jaiswal
Shrimati Rama Devi

Shri Abdul Ghafoor

Shri M. Shahabuddin

Shri Ram Vilas Paswan

Shri Raghuvansh Prasad Singh
Capt. Jai Narayan Prasad Nishad
Shri Sita Ram Yadav

Shri Anand Mohan

Shri Surendra Prasad Yadav
Shri Mohammad Ali Ashraf Fatmi
Shri Pitambar Paswan

Shri Ajit Kumar Mehta

Shri Raj Banshi Mahto

Shri Anuplal Yadav

Shri Lalu Prasad

Shri Ramji Das Rishideo

Shri Jay Krishna Mandal

Shri Som Marandi

Shri Jagdambi Prasad Yadav
Shri Digvijay Singh

Shri Prabhash Chandra Tiwari
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Shri Shakuni Choudhury

Shri Bijoy Kumar

Shri Rajo Singh

Shri H.P. Singh

Shri Lalmini Chaubey

Shri Muni Lall

Shri Bashist Narayan Singh

Shri Surendra Prasad Yadav
Shrimati Malti Devi

Shri Krishna Kumar Chaudhary
Shri Ritlal Prasad Verma

Shrimati Rita Verma

Shri Ramtahal Choudhary
Shrimati Abha Mahato

Shri Vijay Singh Soy

Shri Kariya Munda

Shri Indra Nath Bhagat

Shri Braj Mohan Ram

Shri Satya Pal Jain

Shri S. Delkar

Shri Devjibhai J. Tandel

Shri Jagmohan

Shri Krishan Lal Sharma

Shri Lal Bihari Tiwari

Shrimati Meira Kumar

Shri Ravi Sitaram Naik

Shri Francisco Sardinha

Shri P.S. Gadhavi

Shrimati Bhavnaben Kardam Dave
Shri Gordhanbhai Jedavbhai Javiya
Shrimati Bhavanaben Devrajbhai Chikhalia
Shri Dileep Sanghani

Shri Raju Rana

Shri Ratilal Kalidas Varma

Shri Mahesh Kumar Kanodiya
Shri Harin Pathak

Shri Haribhai Chaudhari

Shrimati Nisha A. Chaudhari

Shri Jaysinhji Chauhan

Shri Somjibhai Damor

Shri Shantilal Parshotamdas Patel
Shri Dinsha Patel

ShriN.J. Rathwa

Shri Chandubhai Desmukh

Shri C.D. Gamit

Shri Manibhai Ramjibhai Chaudhari

Shrimati Kailasho Devi
Shri Bhajan Lal

Shri Kishan Singh Sangwan
Shri Bhupinder Singh Hooda
Shri Ramchandra Bainda
Shri Inderjit Singh

Shri Surender Singh

Shri Surender Singh Barwala
Dr. Sushil Kumar Indora
Shri K.D. Sultanpuri

Shri Shanta Kumar

Shri Suresh Chandel
Prof. Saifuddin Soz

Shri Omar Abdullah
Vaidya Vishnu Dutt

Shri Baswaraj Patil Sedam
Shri A. Venkatesh Naik
Shri H.G Ramulu

Shri Shamanur Shivashankarappa
Shri C.P.M. Giriyappa
Shri S. Mallikarjuniah
ShriR.L. Jalappa

Shri M. Srinivas

Shri C.K. Jaffer Sharief
Shri Ambareesh

Shri A. Siddaraju

Shri Vijayshankar

Shri H.D. Devegowda
Shri Sreekantappa D.C.
Shri Ayanur Manjunath
Shri B.M. Mensinkai

Shri M.B. Patil

Shri T. Govindan

Prof. A.K. Premajam

Shri P. Sankaran

Shri E. Ahamed

Shri GM. Banatwalla

Shri N.N. Krishna Das
Shri S. Ajaya Kumar

Shri V.V. Raghavan
ShriA.C. Jos

Shri George Eden

Shri P.C. Thomas

Shri Suresh Kurup

Shri P.C. Chacko

Shri V.M. Sudheeran
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Shri Chengara Surendran

Shri N.K. Premchandran

Shri Varkala Radhakrishnan

Shri K. Karunakaran

Shri Ashok Argal

Dr. Ramkrishna Kusmaria

Shri Rama Nand Singh

Shri Chandramani Tripathi

Shri Jagannath Singh

Shri Gyan Singh
“Shri Larang Sai

Shri Ajit Jogi

Dr. Charandas Mahant

Shri Punnulal Mohle

Shri Chandrasekhar Sahu (Champu)
Shri Sohan Potai

Shri Baliram Kashyap

Shri Tarachand Sahu

Shri Motilal Vora

Shri Gauri Shankar Chaturbhuj Bisen
Shri Faggan Singh Kulaste

Shri Dada Baburao Paranjpe
Kumari Vimla Verma

Shri V.K. Khandelwal (Munni Bhaiya)
Shri Sartaj Singh

Shri Thavarchand Gehlot

Shri Rameshwar Patidar

Shri Gajendra Singh Rajukhedi
Shrimati Sumitra Mahajan

Shri Kantilal Bhuriya

Shri Anant Gangaram Geete

Shri Ramsheth Thakur

Shri Murli Deora

Shri Ramdas Athawale

Shri Madhukar Sirpotdar

Shri Paranjpe Prakash Vishwanath
Shri Shankar Sakharam Nam

Shri Patil Madhav Rao

Shri Z.M. Kahandole

Shri D.S. Ahire

Shri Manikrao Hodlya Gavit

Shri Annasaheb M K. Patil

Dr. Ulhas Vasudeyv Patil

Shri Mukul Wasnik

Shri Prakash Yashwant Ambedkar
Shri Sudhakarao Rajusing Naik

Shrimati Rani Chitralekha Bhosale
Shri Jogendra Kawade

Shri Naresh Kumar Chunnalal Puglia
Shri Datta Meghe

Shri Uttamrao Deorao Patil
Shrimati Suryakanta Patil

Shri Bhaskar Rao Patil

Shri Uttamsinh Pawar

Shri Ramakrishna Baba Patil
Shri Jaisingrao Gaikwad Patil
Shri Shivraj V. Patil

Shri Arvind Kamble

Shri Sushil Kumar Shinde

Shri Balasaheb Vikhe Patil

Shri Prasad Baburao Tanpure
Shri Ashok Namdeorao Mohol
Shri Vithal Tupe

Shri Abhaysinh S. Bhosale
Shri Prithviraj D. Chavan

Shri Madan Patil

Shri Kallappa Awade

Shri Sadashivrao Dadoba Mandlik
Shri T. Chaoba Singh

Kumari Kim Gangte

Shri PR. Kyndiah

Shri Purno A. Sangma

Dr. H. Lallungmuana

Shri K.A. Sangtam

Shri Salkhan Murmu

Shri Kharabela Swain

Shri Arjun Sethi

Shri Rama Chandra Mallick

Shri Prabhat Kumar Samantaray
Shri Bhartrahari Mahtab

Shri Braja Kishore Tripathy

Dr. Prasanna Kumar Patasani
Shrimati Jayanti Patnaik

Shri Giridhar Gamang

Shri Bikram Keshari Deo

Shri Padma Nava Behra
Shrimati Sangeeta Kumari Singh Deo
Shri Prasanna Acharya

Shri Tathagata Satpathy

Shri Jual Oram

Shri Upendranath Nayak

Shri Vinod Khanna
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Shri Daya Singh Sodhi
Shri Inder Kumar Gujral
Sqn. Ldr. Kamal Chaudhary
Prof. Prem Singh Chandumajra
Shri Chatin Singh Samaon
Shri Zora Singh Mann

Er. Shankar Pannu

Shri Sisram Ola

Shri Subhash Mahariya
Shri Girdhari Lal Bhargava
Shri Ghasi Ram Yadav

Shri Ganga Ram Koli

Shri Ram Narain Meena
Shri Bheru Lal Meena
Shri Shanti Lal Chaplot
Shri Rampal Upadhyaya
Shri Mitha Lal Jain

Shri Ramraghunath Chaudhary
Shri K. Venugopal

Shri Kanchi Paneerselvam
Shri C. Gopal

Shri M. Durai

Shri N. Ramachandran Gingeer
Shri M.C. Dhamotharan
Shri K.P. Mohan

Shri K.P. Munusamy

Dr. V. Saroja

Shri K. Palaniswamy

Shri M. Master Mathan
Shri VK. Chinnasamy

Shri C.P. Radhakrishnan
Shri M. Thiyagarajan

Shri A. Ganeshamurthi
Shri C. Sreenivaasan

Shri P. Rajarethinam

Shri K. Krishnamoorthy
Shri M. Selvarasu

Shri Paramasivam Raja
Shri P. Chidambaram

Shri V. Sathiamoorthy

Shri Vaiko

Shri S. Murugesan

Shri Ramaraajan

Shri N. Dennis

Shri Samar Choudhury
Shri Baju Ban Riyan

LOK SABHA

Shri Manabendra Shah
Shri Bachi Singh Rawat ‘Bachda’
Shrimati Omwati Devi
Dr. Shafiqur Rahman Barq
Shri Rajveer Singh
Shri Ravi Prakash \'erma
Shri Janardan Prasad Misra
Shri Ram Shanker
Shrimati Usha Verma
Shrimati Reena Chaudhary
Shri Devi Bux
Shri Ashok Singh
Dr, Ram Vilas Vedanti
Dr. Sanjay Singh
Shri Debendra Bahadur Roy
Kumari Mayawati
Shri Baijnath Rawat
Shri Beni Prasad Verma
Shri Arif Mohammad Khan
Shri Kirti Vardhan Singh
Shri Sriram Chauhan
Shri Heera Lal Rai
Dr. Shakeel Ahmad
Shri Rabindra Kumar Pandey
Shrimati Jayaben Bharatkumar Thakkar
Dr. Kathiriya Vallabhai Ramjibhai
Shri Aman Kumar Nagra
Shri Anant Kumar Hegde
Shri Mullappally Ramachandran
Shri Virendra Kumar
Shri Sushil Chandra Verma
Shri Nandkumar Singh Chouhan
Shri Gurudas Kamat
Shri Patel Praful Manoharbhai
Shri K. Natwar Singh
Shrimati Usha
Shri N.T. Shanmugam
Shrimati lla Pant
Shri Chetan Chauhan
(Deb. 1, Vol.1,23-03-1998) Col. 18-30

Shri Balram Jakhar

Shri Narendra Budania

Shri Rajesh Pilot

Shrimati Prabha Thakur

Shri Dowarka Prashad Bairwa
Shri Mahendrajeet Singh
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Shri Udai Lal Anjana Shri Rajendra Agnihotri
Col. Sonaram Chowdhary Shri Bhanu Pratap Singh
Shri Ashok Gehlot Shrimati Kamal

Shri Bhim Pd. Dahal
Shri C. Kuppusami
Shri Murasoli Maran
Shri T.R. Baalu
Shri D. Venugopal
Shri Subramanian Swamy
Shri S.S. Palanimanikkam
Maj. Gen. Bhuwan Chandra Khanduri
Shri Mulayam Singh Yadav
Shri Saleem Igbal Shervani
Shri Raghvendra Singh
Shri Mitrasen Yadav
Shri Rizwan Zuheer Khan
Shri Ramesh Chandra Dwivedi
Shri Ranen Barman
(Deb. 2, Vol. 1,24-03-1998) Col. 1-5

Shri K.H. Muniyappa
\Deb. 4, Vol. 1, 26-03-1998) Col. |

Shri Ram Pal Singh

Shri Indrajeet Mishra

Shri Raj Narain Passi

Shri Adityanath

Shri Pankaj Chowdhary
Shri Ram Nagina Mishra
Shri Mohan Singh

Shri Hari Kewal Prasad
Shri Chandra Shekhar

Shri Kalpnath Rai

Shri Akbar Ahmad Dumpy
Shri Daroga Prasad Saroj
Shri Chinmayanand Swami
Shri Paras Nath Yadav

Dr. Bizay Sonkar Shastri
Shri Om Prakash

Shri Anand Ratna Maurya
Shri Shanker Prasad Jaiswal
Shri Ram Shakal

Shri Virendra Singh

Shri Jang Bahadur Singh Patel
Shri Shailendra Kumar

Dr. Ashok Kumar Patel
Shri Ganga Charan Rajput

Shri Shyam Bihari Mishra
Shri Jagat Vir Singh Drona
Shrimati Sukhda Mishra

Shri Pradeep Kumar Yadav
Dr. Swami Sachchida Nand Hari Sakshi
Shri Balram Singh Yadav
Prof. S.P. Singh Baghel

Dr. Mahadeepak Singh Shakya
Shri Prabhu Dayal Katheria
Shri Bhagwan Shankar Rawat
Shri Tejveer Singh

Shri Kishan Lal Diler
Shrimati Sheela Gautam

Shri Ashok Pradhan

Shri Chhattar Pal Singh

Shri Ramesh Chand Tomar
Shri Amar Pal Singh

Shri Sohanveer Singh

Shri Virendra Verma

Shri Nakli Singh

Shri Harpal Singh Sathi

Shri Amar Roy Pradhan

Shri Joachim Baxla

Shrimati Minati Sen

Shri Ananda Pathak

Shri Subrata Mukherjee

Shri A.B.A. Ghani Khan Choudhury
Shri Abul Hasnat Khan

Shri Moinul Hassan

Shri Promothes Mukherjee
Shri Ajoy Mukhopadhyay
Dr.Asim Bala

Dr. Ranjit Kumar Panja

Shri Ajay Chakraborty

Shri Sanat Kumar Mandal
Prof. R.R. Pramanik

Shri Samik Lahiri

Shrimati Krishna Bose

Shri Tarit Baran Topdar

Shri Tapan Sikdar

Shri Sudip Bandhyopadhyay
Shri Ajit Kumar Panja

* Kumari Mamata Banerjee
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Dr. Bikram Sarkar

Shri Hannan Mollah

Shri Akbor Ali Khandoker
Shri Rupchand Pal

Shri Anil Basu

Shrimati Geeta Mukherjee
Shri Lakshman Chandra Seth
Shri Sudhir Giri

Shri Fupchand Murmu
Shri Basudeb Acharia
Shrimati Sandhya Bauri
Shri Sunil Khan

Shri Bikash Chowdhury
Shri Nikhilananda Sar
Shri Mahboob Zahedi
Shri Somnath Chatterjee
Dr. Ram Chandra Dome
Shri K. Yerrannaidu

Shri Vijaya Rama Raju
Shri U.V. Krishnamraju
Shri GM.C. Balayogi

Shri K. Bapiraju

Shri R. Sambasiva Rao

Shri Venkatarami Anantha Reddy

Shri G. Ganga Reddy

Dr. Jayanta Rongpi

Shri Paban Singh Ghatowar
Shri Prabhunath Singh

Shri Taslimuddin

Shri Sushil Kumar Singh
Shri Tariq Anwar

Shri Dhirendra Agarwal

Shri Vijay Goel

Shri Chandresh Patel

Shri Mufti Mohmad Sayeed
Shri Ramachandra Veerappa
Shri K.C. Kondaiah

Shri V. Dhananjaya Kumar
Shri Jayarama .M. Shetty
Shri Vijay Sankeshwar

Shri Ramesh C. Jigajinagi
Shri Ajaykumar S. Samnaik
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Prof. P.J. Kurien
Dr. Ram Lakhan Singh
Shri Madhavrao Scindia
Shri Paras Ram Bharadwaj
Shri Laxman Singh
Shri Shivraj Singh
Shri Mohan Rawale
Shri Ramkrushna Suryabhan
Shri Vilas Muttemwar
Shri Warpudkar Sureshrao Ambadasrao
Shri Sandipan Bhagwan Thorat
Shri Ranjib Biswal
Shri S. Arumugham
Shri Satnam Singh Kainth
Shrimati Satwinder Kaur Dhaliwal
Shri Amrik Singh Aliwal
(Deb. 2, Vol. 1,24-03-1998) Col. 1-5
Mirimum Support Price

Need to Fix Support Price of Wheat at
Rs. 600 per quintal (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 96

Motion of Thanks on the President’s
Address

Motion of Thanks on the President’s

Address
(Deb. 7, Vol. I, 30-03-1998)
Col. 18-101,109-32

Motion(s)

Motion of Confidence in the Council of
Ministers
(Deb. S, Vol. I, 27-03-1998) Col. 5-95,
97-172
(Deb. 6, Vol. 1,28-03-1998) Col. 2-140

Motion of Thanks on the President’s
Address—Adopted
(Deb. 8, Vol.1,31-03-1998) Col. 37-157

National Anthem

National Anthem was played
(Deb. 8, Vol. 1,23-03-1998) Col. |
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National Highway(s)

Need to send a Central Team to assess
imminent danger to the Pilibhit—Basti
Highway due to erosion caused by
Sakha river near Aera Khamaria town
in Lakhimpur district, U.P. and for
construction of a dam to check it
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 119

Need to take urgent steps for immediate
maintenance of the Tamil Nadu part of
Thiruvananthapuram-Kanyakumari

N.H.47(MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 120

National Song

National Song was played
(Deb. 8, Vol. 1,31-03-1998) Col. 166

Natural Calamity(s)

Natural Calamities in West Bengal, Orissa
and Other States. (Sub)
(Deb. 3, Vol.1,25-03-1998) Col. 37-44

Natural Calamity in West Bengal and
Orissa (St.)
(Deb. 3, Vol. 1,25-03-1998) Col. 17-18,
20-21

Need for a Special Package of Financial
assistance to Tornado Victims of Orissa
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Need to enhance financial assistance to
States of West Bengal and Orissa for
providing Reliefto Tornado hit people
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to give Central Assistance to State
Government of Uttar Pradesh for
providing reliefto the people in Eastern
U.P. affected by Hailstorms and rains
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 112-13

Need to introduce Crop insurance, taking
village as.a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 115

Need to provide Central assistance to
State Government of Maharashtra for
providing relief to the people affected
by heavy rains in Yawatmal district in
Vidarbha region (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 110

Need to provide Central Assistance to the
State Government of Madhya Pradesh
for providing relief to the people
affected by earthquake and heavy rains
in Jabalpur (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 106-07

Need to provide financial assistance to
State Government of Madhya Pradesh
to mitigate the hardship caused to
People of districts Vidisha, Raisen
and Shehor affected by hailstorm
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 114

Need to render financial assistance to
Madhya Pradesh Government for
providing relief to hailstorm victims
particularly of Raipur, Bilaspur and
Rewa Regions (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 115-16

Need to send a Central team to assess the
damage caused to crops due to
hailstorm in Rajasthan and provide
adequate funds to State Govt. for
providing relief to the people affected
by it(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 117-18

Situation arising out of thunder-squall in
Orissa and West Bengal and relief and

rehabilitation measures taken
(Deb. 8, Vol. 1,31-03-1998) Col. 157-68
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Non-Conventional Energy Sources
Need fo Harness the Non-Convéntional

Energy Sources of Sunderbans in West .

Bengal (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 108

North-Eastern Region

Need to tap natural gas resoorces and
provide deep boring rings for oil
exploration in Tripura and other N.E.
States (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 118-19

Obituary Reference(s)

Sad demise of Sarvashri M. Nageshwararao
and V.K. Ramaswamy
(Deb. 5, Vol.1,27-03-1998) Col. 1-2

Sad demise of Shri Gulzari Lal Nanda, Shri
E.M.S. Namboodiripad, Shri Srikrishna
Vaijnath Dhamankar, Shrimati Vimla
Deshmukh, Sarvashri Mohinder Singh
Sayianwala, Chakleshwar Singh, Tridib
Chaudhuri, Nurul Islam, Mohammad
Idris Ali, Bimalkanti Ghosh, M.A.
Sreenivasan, Vaidya Dau Dayal Joshi
and Shri Bhola Nath Sen
(Deb. 3, Vol.1,25-03-1998) Col. 2-8

Oil Exploration

Need to tap natural gas resources and
provide deep boring rings for oil
exploration in Tripura and other N.E.
States (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 118-19

Orissa

Natural Calamities in West Bengal, Orissa
and Other States (Sub)
(Deb. 3, Vol. 1,25-03-1998) Col. 37-44

Natural Calamity in West Bengal and
Orissa (St.)
(Deb. 3, Vol. I, 25-03-1998) Col.
17-18,20-21

Need for a Special Package of Financial
assistance to Tornado Victims of Orissa

(MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Need to cancel recruitments made in the
State of Orissa after General Election
for 12th Lok Sabha were announced

(MUR377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 120

Need to clear proposal of State
Government of Orissa for setting up
Pipalpanka Reservoir Project on the
River Rushikulya in Gunjam District
(MUR377)

(Deb. 7, Vol. I, 30-03-1998) Col. 105-06

Need to complete the Bimblagarh and
Talcher Railway Project in Orissa
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 114

Need to declare Orissa as a special
category State and provide adequate
funds for its all-round development
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 110

Need to enhance financial assistance to
States of West Bengal and Orissa for
providing relief to Tornado hit people
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to make Zonal Headquarters of
Railways functional at Bhubaneshwar,
Orissa(MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 113-14

Papers Laid on the Table

Annual Report of the Securities and
Exchange Board of India, Mumbai, for
the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 8

Annual Report, Audited Accounts and
Review of the working of the Power
Finance Corporation Limited, New
Delhi for the year 1996-97
(Deb. 7, Vol. 1, 30-03-1998) Col. 1

Annual Report, Audited Accounts and
Review of the working of the Rural
Electrification Corporation Limited,
New Delhi, for the year 1996-97
(Deb. 7, Vol. 1, 30-03-1998) Col. 2
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Annual Report, Audited Accounts and
Review of the working of the Andhra
Pradesh Prathamika Vidya Parishad,
Hyderabad, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 12

Annual Report, Audited Accounts and
Review of the working of the Andrew
Yule and Company Limited, Calcutta,
for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 5

Annual Report, Audited Accounts and
Review of the working of the Assam
Shiksha Achani Parishad, Guwahati, for
the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 10

Annual Report, Audited Accounts and
Review of the working of the Bharat
Bhari Udyog Nigam Limited, Calcutta,
for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Bharat
Leather Corporation Limited, Agra, for
the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 2

Annual Report, Audited Accounts and
Review of the working of the Bharat
Ophthalmic Glass Limited, Durgapur,
for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Bihar
Education Project Council, Patna, for
the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 7

Annual Report, Audited Accounts and
Review of the working of the Central
Manufacturing Technology Institute,
Bangalore, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 6

Annual Report, Audited Accounts and
Review of the working of the Cycle
Corporation of India Limited, Calcutta,
for the year 1996-97 :

(Deb. 8, Vol.1,31-03-1998) Col. 6

Annual Report, Audited Accounts and
Review of the working of the Damodar
Valley Corporation, Calcutta, for the
year 1996-97
(Deb. 7, Vol. 1,30-03-1998) Col. 1

Annual Report, Audited Accounts and
Review of the working of the District
Primary Education Programme,
Karnataka, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 10

Annual Report, Audited Accounts and
Review of the working of the District
Primary Education Programme
(Maharashtra Prathamik Shikshan
Parishad) Mumbai, for the year
199697
(Deb. 8, Vol.1,31-03-1998) Col. 7

Annual Report, Audited Accounts and
Review of the working of the Fluid
Control Research Institute, Palghat,, for
the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 6

Annual Report, Audited Accounts and
Review of the working of the General
Insurance Corporation of India,
Bombay, for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 9

Annual Report, Audited Accounts and
Review of the working of the Gujarat
Council of Primary Education, Gujarat,
for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 10

Annual Report, Audited Accounts and
Review of the working of the Haryana
Prathmik Shiksha Pariyojana Parishad,
Chandigarh, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 12

Annual Report, Audited Accounts and
Review of the working of the Heavy
Engineering Corporation Limited,
Ranchi, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 5
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Annual Report, Audited Accounts and
Review of the working of the Hindustan
Cables Limited, Calcutta, for the year
199697
(Deb. 8, Vol. 1, 31-03-1998) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Paper Corporation Limited, New Delhi,
for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 34

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Salts Limited, Jaipur, for the year
199697
(Deb. 8, Vol.1,31-03-1998) Col. §

Annual Report, Audited Accounts and
Review of the working of the HMT
Limited, Bangalore, for the year
1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 4

Annual Report, Audited Accounts and
Review of the working of the
Instrumentation Limited, Kota, for the
year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 5

Annual Report, Audited Accounts and
Review of the working of the Life
Insurance Corporation of India, for the
year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 13

Annual Report, Audited Accounts and
Review of the working of the Mahila
Samakhya Society, Gujarat, for the year
199697
(Deb. 8, Vol.1,31-03-1998) Col. 11

Annual Report, Audited Accounts and
Review of the working of the Mahila
Samakhya Society, Karnataka, for the
year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 11

Annual Report, Audited Accounts and
Review of the working of the Mahila
Samakhya Society, Uttar Pradesh, for
the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 9-10

Annual Report, Audited Accounts and
Review of the working of the Mahila
Samatha Society, Andhra Pradesh, for
the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 11

Annual Report, Audited Accounts and

- Review of the working of the Mining
and Allied Machinery Corporation
Limited, Durgapur, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 2

Annual Report, Audited Accounts and
Review of the working of the National
Federation of Urban Cooperative Banks
and Credit Societies Limited, New
Delhi, for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 14-15

Annual Report, Audited Accounts and
Review of the working of the National
Agricultural Cooperative Marketing
Federation of India Limited, New Delhi,
for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 13

Annual Report, Audited Accounts and
Review of the working of the National
Bicycle Corporation of India Limited,
Mumbai, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 4

Annual Report, Audited Accounts and
Review of the working of the National
Cooperative Union of India, New Delhi,
for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 14

Annual Report, Audited Accounts and
Review of the working of the National
Federation of _Fishermen’s
Cooperatives Limited, New Delhi, for
the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 14

Annual Report, Audited Accounts and
Review of the working of the National
Federation of Labour Cooperatives
Limited, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 13-14
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Annual Report, Audited Accounts and
Review of the working of the National
Instruments Limited, Calcutta, for the
year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 2

Annual Report, Audited Accounts and
Review of the working of the National
Insurance Company Limited, Calcutta,
for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 8

Annual Report, Audited Accounts and
Review of the working of the New India
Assurance Company Limited, Bombay,
for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 9

Annual Report, Audited Accounts and
Review of the working of the Oriental
Insurance Company Limited, New
Delhi, for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 8

Annual Report, Audited Accounts and
Review of the working of the Orissa
Primary Education Programme
Authority, Bhubaneswar, for the year
199697
(Deb. 8, Vol. 1, 31-03-1998) Col. 9

Annual Report, Audited Accounts and
Review of the working of the Paschim
Banga Rajya Prathamik Siksha
Unnayan Sanstha, Calcutta, for the
year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 12

Annual Repart, Audited Accounts and
Review of the working of the Rajiv

Gandhi ‘Prathmik Shiksha Mission, |-

Bhopal, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 7

Annual Report, Audited Accounts and
Review of the working of the
Rehabilitation Industries Corporation
Limited, Calcutta, for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 3

Annual Report, Audited Accounts and
Review of the working of the Sambhar
Salts Limited, Jaipur, for the year
1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 4

Annual Report, Audited Accounts and
Review of the working of the Scooters
India Limited, Lucknow, for the year
1996-97
(Deb. 8, Vol.1,3103-1998) Col. 5

Annual Report, Audited Accounts and
Review of the working of the Tamil
Nadu State Mission of Education for
All, Chennai, for the year 1996-97
(Deb. 8, Vol.1,31-03-1998) Col. 11

Annual Report, Audited Accounts and
Review of the working of the Tannery
and Footwear Corporation of India
Limited, Kanpur, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 3

Annual Report, Audited Accounts and
Review of the working of the United
India Insurance Company Limited,
Madras, for the year 1996-97
(Deb. 8, Vol. 1, 31-03-1998) Col. 8

Annual Report, Audited Accounts and
Review of the working of the Tyre
Corporation of India Limited, Calcutta,
for the year 1996-97
(Deb. 8, Vol. 1,31-03-1998) Col. 2

Notification under sub-section (3) of
Section 10 of the Salary and Allowances
of Leaders of Opposition in Parliament
Act, 1977
(Deb. 7, Vol. 1, 30-03-1998) Col. 2

Notification under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955
(Deb. 8, Vol. 1, 31-03-1998) Col. 6
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Pollution

Need to provide Special Central Subsidy
to the State of Tamil Nadu for setting |
up Effluent Treatment Plant for |
Tanneries in Tanneries in Dindigul
District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 106-07

Poverty

Need to provide ration at subsidised ratcs
under Public Distribution System to the
People living below Poverty Line in U.P.
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

President’s Address

President’s Address—Laid
(Deb. 3, Vol. 1,25-03-1998) Col. 8-13

Privilege Notice

Notice of Breach of Privilege
(Deb. 4, Vol. 1, 26-03-1998) Col. 2-20

Public Distribution System

Need to enhance the quota of foodgrains
to Uttaranchal under New Public
Distribution System (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103-04

Need to provide ration at subsidised rates
under Public Distribution System to the
people living Below Poverty Line in
U.P.(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Purvanchal

Need to set up a separate ‘Purvanchal’
State out of U.P.(MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 108-09

Radio

Need to start construction work for FM
Radio Station at Manjeri (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 121

Rail Gauge Conversion

Need to allocate funds and start work of
gauge conversion between Trichy and
Dindigul (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 113

LOK SABHA

Need to start Broad Gauge Conversion
work between Agra and Bandikui
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Railway Station(s)

Need to renovate Karad and Satara
Railway Stations of the South Central
Railway (MUR 377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 116-17

Railways

Need for doubling of railway line from
Daund to Manmad of Central Railway

(MUR377)
(Deb. 8, Vol.1,31-03-1998) Col. 116

Need to complete the Bimblagarh and
Talcher Railway Project in Orissa
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 114

Need to ensure that rain water collected
during rainy season is removed while
converting the metre gauge into broad
gauge at Haveri in Karnataka
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 120-21

Need to keep in abeyance the Amariani
Bypass project of North Eastern
Railway in Assam and have dialogue
with local elected representatives to
take up the project afresh (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 118

Need to make Zonal Headquarters of
Railways functional at Bhubaneshwar,
Orissa(MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 113-14

Need to reintroduce two coaches in train
originating from Thirutaraipundi via
Tiruvaroor to Chennai (MUR 377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 114

Need to set up a new Railway Zone in

Bilaspur district of Madhya Pradesh

(MUR377)
(Deb. 4, Vol. I, 26-03-1998) Col. 109
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Rajasthan

Need to send a Central team to assess the
damage caused to crops due to
hailstorm in Rajasthan and provide
adequate funds to State Govt. for
providing relief to the people affected
by it (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 117-18

Resolution(s)

Approval of Recommendations in the
Twelfth Report of the Railway
Convention Committee, 1991 and
Approval of Recommendations in the
Third Report of the Railway
Convention Committee, 1996
(Deb. 4, Vol. 1,26-03-1998) Col. 21-22

Interim Budget (Railways) --- 1998-99
General Discussion,Demands for
Grants on Account (Railways)—1998-
99, Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 28-103

Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and Income-Tax
(Amendment) Bill — Consid. & Pass
(Deb. 7, Vol. 1,30-03-1998) Col. 3-12

Statutory Resolution Re:Disapproval of
Contingency Fund of India
(Amendment) Ordinance, 1997 —
Withdrawn Statutory Resolution
Re: Disapproval of Contingency Fund
of India (Amendment) Ordinance, 1998
—Withdrawn and Contingency Fund
of India (Amendment) Bill — Consid.
and Passed
(Deb. 4, Vol. 1,26-03-1998) Col. 193-98

Rubber

Need to check steep decline in the prices
of natural rubber particular]y in
Kanyakumari district, Tamil Nadu
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 114-15

School(s)

Need to open Junior High Schools and
Girls Junior High Schools in Amethi
Parliamentary Constituency in U.P.
under Uniform Education Programme
funded by World Bank (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 113

Statement(s)

Natural Calamity in West Bengal and
Orissa (St.)
(Deb. 3, Vol. I, 25-03-1998) Col. 17-18,
20-21

Situation arising out of thunder-squall in
Orissa and West Bengal and relief and
rehabilitation measures taken(St.)
(Deb. 8, Vol. 1,31-03-1998) Col. 157-68

Subsidy(s)

Need to provide Special Central Subsidy
to the State of Tamil Nady for setting
up Effluent Treatment Plant for
Tanneries in Tanneries in Dindigul
District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 106-07

Sugar

Need to set up Sugar Mill in Aonla, U.P.
(MUR377)
(Deb. 8, Vol. 1,31-03-1998) Col. 113

Sunderbans

Need to Harness the Non-Conventional
Energy Sources of Sunderbans in
West Bengal (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 108
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Supplementary Demands for Grants
(General) —1997-98

Interim Budget (General) — 1998-99
General Discussion, Demands for
Grants on Account (General), 1998-99
(Voted), Supplementary Demands for
Grants (General), 1997-98 (Voted)
(Deb. 4, Vol. 1,26-03-1998) Col. 121-88

Supplementary Demands for Grants
(General)—1997-98
(Deb. 3, Vol.1,25-03-1998) Col. 37

Supplementary Demands for Grants
(Railways)—1997-98

Interim Budget (Railways)}— 1998-99
General Discussion, Demands for Grants
on Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 28-103

Supplementary Demands for Grants
(Railways)—1997-98
(Deb. 3, Vol.1,25-03-1998) Col. 34

Tamil Nadu

Need to check steep decline in the prices
of natural rubber particularly in
Kanyakumari district, Tamil Nadu
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 114-15

Need to declare Calcutta and Chennai as
Class A-1 cities (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 112

Need to improve the lots of Handloom
weavers of Madurai Tamil Nadu

(MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 109

Need to provide Special Central Subsidy
to the State of Tamil Nadu for setting
up Effluent Treatment Plant for
Tanneries in Tanneries in Dindigul
District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 10607

Need to rescue the Tamil Nadu Mercantile
Bank from taking over by Essar Group
(MUR377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 122

Need to take urgent steps for immediate
maintenance of the Tamil Nadu part of
Thiruvananthapuram-Kanyakumari
N.H.47(MUR 377)

(Deb. 8, Vol. I, 31-03-1998) Col. 120

Taxation

Need to introduce a compound scheme
for depositing all taxes (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 107-08

Telephone(s)

Need to provide better telecom facilities
in the districts of Karbi, Anglong and
North Cachar hills of Assam (MUR 377)
(Deb. 8, Vol. I, 31-03-1998) Col. 121

University(s)

Need to look into the problems being faced
by engineering degree holders of Jamia
Millia Islamia, Central University
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 115

Uttar Pradesh

Need to clear the proposal of U.P.
Government for Construction of a8
Canal from Narora Dam to Dataganj
(MUR377)

(Deb. 5, Vol.1,27-03-1998) Col. 96-97

Need to give Central Assistance to State
Government of Uttar Pradesh for
providing relief to the people in Eastern
U.P. affected by Hailstorms and rains
(MUR377)

(Deb. 4, Vol. 1,26-03-1998) Col. 112-13
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Need to open Junior High Schools and
Girls Junior High Schools in Amethi
Parliamentary Constituency in U.P.
under Uniform Education Programme
funded by World Bank (MUR 377)
(Deb. 8, Vol.1,31-03-1998) Col. 113

Need to provide Financial assistance to
State Government of Uttar Pradesh to
Solve Acute Drinking Water problem
in Eastern part of the State (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to provide ration at subsidised rates
under Public Distribution System to the
People living below Poverty Line in U.P,
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Need to send a Central Team to assess
imminent danger to the Pilibhit-Basti
Highway due to erosion caused by
Sakha river near Aera Khamaria town
in Lakhimpur district, U.P. and for
construction of a dam to check it
(MUR377)

(Deb. 8, Vol.1,31-03-1998) Col. 119

Need to set up a separate ‘Purvanchal’
State out of U.P. (MUR 377)
(Deb. 7, Vol. 1,30-03-1998) Col. 108-09

Need to set up Sugar Mill in Aonla, U.P.
(MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 113

Uttaranchal

Need to create a separate Uttaranchal State
(MUR377) : ‘
(Deb. 4, Vol. 1, 26-03-1998) Col. 108

Need to enhance the quota of foodgrains
to Uttaranchal under New Public
Distribution System (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103-04

Valedictory Reference

Valedictory Reference
(Deb. 8, Vol. I, 31-03-1998) Col. 166

Weaver(s)

Need to improve the lot of Handloom
weavers of Madurai Tamil Nadu
(MUR377)

(Deb. 7, Vol. I, 30-03-1998) Col. 109

West Bengal

Natural Calamities in West Bengal, Orissa
and Other States (Sub.)
(Deb. 3, Vol.1,25-03-1998) Col. 37-44

Natural Calamity in West Bengal and
Orissa (St.)
(Deb. 3, Vol. 1. 25-03-1998) Col. 17-18,

20-21

Need to declareCalcutta and Chennai as
Class A-1 cities(MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 112

Need to enhance Financial assistance to
States of West Bengal and Orissa for
providing Relief'to Tornado hit people
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Need to harness the Non-Conventional
Energy Sources of Sunderbans in West
Bengai (MUR 377)

(Deb. 7, Vol. I, 30-03-1998) Col. 108

Need to release special grant to State
Government of West Bengal to meet
Drinking Water Scarcity in Hilly Areas
of Darjeeling District (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 95-96

Youth

Need to create more employment
opportunities for youths (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 10708
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Abdullah, Shri Omar

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 75-80

Acharia, Shri Basu Deb

Interim Budget (Railways)—General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 4549

Advanl, Shri L.LK.

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 50

Ahamed, Shri E.
Interim Budget (Railways)—General

Discussion, Demands for Grants on

Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resblution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996

(Deb. 4, Vol. 1, 26-03-1998) Col. 82-84

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 72-74

Need to start construction work for FM
Radio Station at Manjeri (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 121

Ambedkar, Shri Prakash Yashwant

Motion of Thanks on the President’s
Address—Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 13942

Anand Mohan, Shri

Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1, 28-03-1998) Col. 108-09

Arumugham, Shri S.

Interim Budget (General)—General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted),
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 145-46

Athawale, Shri Ramdas

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1, 27-03-1998) Col. 148-52

Baalu, Shri T.R.

Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 81-84

‘Bachda’, Shri Bachi Singh Rawat

Need to create 8 separate Uttaranchal State
(MUR377)
(Deb. 4, Vol. I, 26-03-1998) Col. 108
Need to Enhance the Quota of Foodgrains
to Uttaranchal under New Public
Distribution System (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 103-04
Banatwalla, Shri GM.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 37-38

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted),
Supplementary Demands for Grants
{(General), 199798 {Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 168-69
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Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 91-93

Need to look into the problems being faced
by engineering degree holders of Jamia
Millia Islamia, Central University
(MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 115

Bandyopadhyay, Shri Sudip

Interim Budget {General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted),
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 159-65

Need to create more Employment
opportunities for youths (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107-08

Banerjee, Kumari Mamata

Felicitations to the Speaker
(Deb. 2, Vol.1,24-03-1998) Col. 17-18

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 49-52

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 66-77

Bapiraju, Shri K.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 4142

Baruala, Sardar Surjit Singh

Felicitations to the Speaker
(Deb. 2, Vol. I, 24-03-1998) Col. 25-26

Motion of Confidence in the Council of
Ministers
(Deb. §, Vol.1,27-03-1998) Col. 88-95

Bhargava, Shri Girdhari Lal

Need to start Broad Gauge Conversion
work between Agra and Bandikui
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Budania, Shri Narendra

Need to send a Central team to assess the
damage caused to crops due to
hailstorm in Rajasthan and provide
adequate funds to State Govt. for
providing relief to the people affected

by it(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 117-18
Bwiswmuthiary, Shri Sansuma

Khunggur

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 14548
Motion of Thanks on the President’s
Address - Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 14244

Need to create a separate State of
Bodoland (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 122

Chakraborty, ShriAjay

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. I, 26-03-1998) Col. 75-79
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Chandumajra, Prof. Prem Singh

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 150-52

Motion of Thanks on the President’s
Address — Adopted
(Det. 8, Vol. 1,31-03-1998) Col. 81-88

Need to Fix Support Price of Wheat at
Rs. 600 per quintal (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 96

Chatterjee, Shri Somnath

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 15-16

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 22-37

Chavan, Shri P;'ithvinj D.

Need to renovate Karad and Satara
Railway Stations of the South Central
Railway (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 116-17

Chidambaram, Shri P.

Felicitations to the Speaker
(Deb. 2, Vol. I,24-03-1998) Col. 3940

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 113-23

Choudhury, Shri Samar

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 14445

Need to tap natural gas resources and
provide deep boring rings for oil
exploration in Tripura and other N.E.
States (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Coi. 118-19

Chouhan, Shri Shivraj Singh

Need to provide financial assistance to
State Government of Madhya Pradesh
to mitigate the hardship caused to
People of districts Vidisha, Raisen and
Shehor affected by hailstorm
(MUR377)

(Deb. 8, Vol 1, 31-03-1998) Col. 114

Datt, Vaidya Vishnu

Need for separate authorities for Jammu,
Srinagar and Laddakh for Selection of
candidate for Jammu and Kashmir
Medical College and Dental College
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 103

Dennis, Shri N.

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 14547

Need to check steep decline in the prices
of natural rubber particularly in
Kanyakumari district, Tamil Nadu
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 114-15

Need to take urgent steps for immediate
maintenance of the Tamil Nadu part of
Thiruvananthapuram-Kanyakumari
N.H.47(MUR 377)

(Deb. 8, Vol. 1, 31-03-1998) Col. 120

Fernandes, Shri George

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 49-66

Gadhavi, Shri P.S.

Need to improve the functioning of the
T.V. Tower at Samatra in Kutch District
of Gujarat to enable people to view T.V.
Programmes clearly telecast by
Doordarshan (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 113-14
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Need to re-start work of Sardar Sarovar
Dam Project over Narmada river in
Gujarat (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 107

Gangte, Kumari Kim

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 93-97

Gavai, Shri R.S.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 35-36

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1,26-03-1998) Col. 171-74

Geete, Shri Anant Gangaram

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 167-72

Gehlot, Shri Thawar Chand

Need to take necessary steps to remove
shortage of currency notes of small
denomination in the country
particularly in Madhya Pradesh
(MUR377)

{Deb. 4, Vol. 1,26-03-1998) Col. 109

Giri, Shri Sudhir

Need to Enhance Financial Assistance to
States of West Bengal and Orissa for
providing Reliefto Tornado hit people
(MUR377)

(Deb. 7, Vol.1, 30-03-1998) Col. 106

Gopal, ShriC.

Interim Budget (Railways) —- General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants

- (Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway

Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996

(Deb. 4, Vol. 1, 26-03-1998) Col. 75-79

Gupta, Shri Indrajit

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 24-25

Motion of Confidence in the Council of
Ministers
(Dzb.6, Vol. 1,28-03-1998) Col. 76-81

'Handique, Shri Bijoy

Nced to keep in abeyance the Amariani
Bypass project of North Eastern
Railway in Assam and have dialogue
with local elected representatives to
take up the project afresh (MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 118

Hassan, Shri Moinul

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 149-50

Hegde, Shri Ramakrishna

Motion of Confidence in the Council of
Ministers
(Deb.6, Vol. I, 28-03-1998) Col. 11-19

Jag Mohan, Shri

Motion of Thanks on the President’s
Address
(Deb, 7, Yol. I, 30-03-1998) Col. 65-74

Jain, Shri Satya Pal

Need-to review existing policy for
providing electricity and water
connections to the people of Union
Territory of Chandigarh and provide
them thesc facilities early (MUR 377)
(Deb. 8, Vol.1,3103-1998) Col. 111-12
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Jakhar, Shri Balram

Motion of Thanks on the President’s
Address
(Deb. 7, Vol.1,30-03-1998) Col. 4165

Jogi, ShriAjit

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 13340

Joshi, Dr. Murli Manochar

Motion of Confidence in the Council of

Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 33-52

Kailasho Devi, Shrimati

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 34-35

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol.1,31-03-1998) Col. 127-30

Kanodia, Shri Mahesh

Need for reconstruction of damaged
railway bridge at Dhinauj between
Patan and Mehsana in Gujarat and also
provide better railway services in the
area(MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 114-15

Kawade, Shri Jogendra

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
‘(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol.1,26-03-1998) Col. 80-82

Khan, ShriArif

Motion of Thanks on the President’s
Address—Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 130-36

Khan, Shri Sunil

Need to amend Tenth Schedule of the
Constitution containing the “Anti-
Defection Law™ (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 119

Need to declare Calcutta and Chennai as
Class A-1 cities (MUR 377)
(Deb. 4, Vol. 1,26-03-1998) Col. 112

Khanduri, Maj. Gen. (Retd.) B.C.

Motion of Thanks on the President’s
Address
(Deb. 7, Vol.1,30-03-1998) Col. 81-87

Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and Income-Tax
(Amendment) Bill — Consid. & Pass
(Deb. 7, Vol. 1, 30-03-1998) Col. 8-9

Kuppusami, Shri C.

Interim Budget (Railways)—General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 65-67

Kurup, Shri Suresh

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 74-81

Kyndiah, Shri P.R.

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1,31-03-1998) Col. 125-27

Lalu Prasad, Shri

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 21-22
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Motion of Confidence in the Council of
M.inisters
(Deb. 6, Vol. 1,28-03-1998) Col. 19-33

Mandal, Shri Sanat Kumar

Felicitations to the Speaker
(Deb. 2, Vol.1,24-03-1998) Col. 31

Need to Harness the Non-Conventional
Energy Sources of Sunderbans in
West Bengal (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 108

Maran, Shri Murasoli

Felicitations to the Speaker
(Deb. 2, Vol. |, 24-03-1998) Col. 26-28

Mayawati, Kumari

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 32-34

Motion of Confidence in the Council of
Ministers
(Deb. $, Vol. 1,27-03-1998) Col. 97-104

Meens, Shri Ram Narain

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 90

Mehtas, Prof. Ajit Kumar

Need to declare Patna Airport as
International Airport to boost export
of agricultural products (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Measinkal, Shri B. M.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 42-46

Need to ensure that rain water collected
during rainy season is removed while
converting the metre gauge into broad
gauge at Haveri in Karnataka
(MUR377)

(Deb. 8, Vol. I, 31-03-1998) Col. 120-21

Misra, Shrimati Sukhda

Motion of Thanks on the President’s
Address — Adopted
{(Deb. 8, Vol.1,31-03-1998) Col. 97-102

Mohale, Shri Punnulal

Need to set up a new Railway Zone in
Bilaspur district of Madhya Pradesh
(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 109

Mukherjee, Shri Promothes

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 174-76

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)}—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol.1,26-03-1998)Col. 88-89

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 136-39

Mukherjee, Shri Subrata

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. I, 31-03-1998) Col. 123-25
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Muniyappa, Shri KH.

Need to provide Financial Assistance to
the State Government of Karnataka to
solve acute problem of potable water
in Kolar District (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 101-02

Muthiah, ShriR.

Felicitations to the Speaker
(Deb. 2, Vol. 1, 24-03-1998) Col. 19

Muttemwar, Shri Vilas

Need to appoint a High Power Committee
for alround development of Nagpur
(MUR377)

(Deb. 8, Vol. 1,31-03-1998) Col. 116-17

Nagqvi, Shri Mukhtar

Motion of Confidence in the Council of

Ministers
(Deb. 5, Vol.1,27-03-1998) Col. 161-64

Nishad, Capt. Jai Narain Prasad

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 124-28

Nitish Kumar, Shri

Appropriation (Railways) Bill — Int.
(Deb. 4, Vol. I, 26-03-1998) Col. 105-06

Appropriation (Railways) Vote on
Account Bill — Int.
(Deb. 4, Vol. 1,26-03-1998) Col. 103-04

Approval of Recommendations in the
Twelfth Report of the Railway
Convention Committee, 1991 and
Approvél of Recommendations in the
Third Report of the Railway
Convention Committee, 1996
(Deb. 4, Vol.1,26-03-1998) Col. 21-22

Interim Budget (Railway)—1998-99
— Presented
(Deb. 3, Vol. 1, 25-03-1998) Col. 30-34

Interim Budget (Railways)—General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demand for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol.1,26-03-1998) Col. 91-102

Supplementary Demands for Grants
(Railways)—1997-98
(Deb. 3, Vol.1,25-03-1998) Col. 34

Oram, Shri Jual

Need to complete the Bimblagarh and
Talcher Railway Project in Orissa
(MUR377)

(Deb. 8, Vol. 1,31-03-1998) Col. 114

Owalst, Shri S.S.

Felicitations to the Speaker
(Deb. 2, Vol. 1, 24-03-1998) Col. 42

Motion of Confidence in the Council of

Ministers
(Deb. 6, Vol. I, 28-03-1998) Col. 107

Palanimanickam, Shri S.S.

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 102-05

Pandey, Shri Ravindra Kumar

Need to provide representation to local
public representatives in High Power
Committee to look into recurring loss
to Central Coalfields Limited and Bharat
Coking Coal Limited (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 108

Paranjpe, Shri Dada Baburao

Need to provide Central assistance to the
State Government of Madhya Pradesh
for providing relief to the people
affected by earthquake and heavy rains
in Jabalpur (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 106-07
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Need to set up a Commiszion for Creation
"of a Separate Mahakaushal State out
of Madhya Pradesh (MUR 377)
(Deb. 7, Vol. 1,30-03-1998) Col. 103

Paswan, Shri Ram Vilas

Felicitations to the Speaker .
(Deb. 2, Vol. 1,24-03-1998) Col. 18

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1,31-03-1998) Col. 89-94

Pathak, Shri Anand

Need to release special grant to
State Government of West Bengal to
meet Drinking Water Scarcity in Hilly
Areas of Darjeeling District (MUR 377)
(Deb. 5, Vol. 1,27-03-1998) Col. 95-96

Pathak, Shri Harin

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Commiittee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 4345

Patil, Shri Shivraj V.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 28-29

Patil, Shri Uttamrao Deorao

Need to provide Central assistance to
State Government of Maharashtra for
providing relief to the people affected
by heavy rains-in Yawatmal district in
Vidarbha region (MUR 377)

(Deb. 4, Vol. 1,26-03-1998) Col. 110

Patnaik, Shri Naveen

Felicitations to the Speaker
(Deb. 2, Vol. I,24-03-1998) Col. 23

Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1, 28-03-1998) Col. 84

Patnaik, Shrimati Jayanti

Need to clear proposal of
State Government of Qrissa for setting
up Pipalpanka Reservoir Project on the
River Rushikulya in Gunjam District
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 10506

Need to declare Orissa as a special
category State and provide adequate
funds for its all-round development
(MUR37TT)

(Deb. 4, Vol. 1,26-03-1998) Col. 110

Pawar, Shri Sharad

Felicitations to the Speaker
(Deb. 2, Vol.1,24-03-1998) Col. 14-15

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 12-22

Pilot, Shri Rajesh

Motion of Confldence in the Councll of
Ministers
(Deb. 5, Vol.1,27-03-1998) Col. 78-88

Pradhan, Shri Amar Roy

Felicitations to the Speaker

(Deb. 2, Vol. 1, 24-03-1998) Col. 39
Motion of Confidence in the Council of

Ministers

(Deb. 6, Vol. 1, 28-03-1998) Col. 104-05
Prasad, Shri Hari Kewal

Need to set up a separate ‘Purvanchal’
State out of U.P. (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 108-09
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Premchandran, Shri N.K.

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 152-57

Raghavan, Shri V.V,

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 16668

Ramachandran, Shri Mullappally

Need to expedite construction of airport
at Cannanore in Kerala (MUR 377)
(Deb. 4, Vol.1,26-03-1998) Col. 111-12

Rao, Shri K.S.

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)

Supplementary Demands for Grants

(General), 1997-98 (Voted)
(Deb. 4, Vol. 1, 26-03-1998) Col. 178-81

Need to cancel Government order
converting certain fine varieties of
paddy into common (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 105

Rawat, Shri Bhagwan Shankar

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 14145

Reddy, Dr. B.N.

Need to introduce Crop Insurance, taking
village as a Unit, in Andhra Pradesh to
mitigate sufferings of farmers of the
State (MUR 377)

(Deb. 8, Vol.1,31-03-1998) Col. 115

Reddy, Dr. T. Subbarami

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1,26-03-1998) Col. 13541

Need to check increasing incidence of
AIDS particularly in North Coastal
Andhra Pradesh (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 111

Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and Income-Tax
(Amendment) Bill—Consid & Pass
(Deb. 7, Vol. 1, 30-03-1998) Col. 3-5

Reddy, ShriG Ganga

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 94-_97

Reddy, ShriN. Janardhana

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 87-93

Reddy, Shri S. Jaipal

Motion of Confidence in the Council of

Ministers
(Deb. 6, Vol. 1, 28-03-1998) Col. 52-60

Reddy, Shri S. Sudhakar

Need to formulate a Comprehensive Policy
to protect the interests of Farmers
(MUR377)

(Deb. 5, Vol. 1, 27-03-1998) Col. 97

Rongpl, Dr. Jayanta

Interim Budget (Railways) — General
Discussion,Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)}—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 57-59
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Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1, 28-03-1998) Col. 10507

Need to provide better telecom facilities
in the districts of Karbi, Anglong and
North Cachar Hills of Assam (MUR 377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 121

Rosaiah, Shri Konijeti

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Con‘ention Committee,
1496
(Deb. 4, Vol.1,26-03-1998) Col. 3843

Need to provide Financial Assistance to
State Government of Andhra Pradesh
to Mitigate Hardship being faced by
farmers of the State (MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Roy, Shri Hira Lal

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Suppiementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 89

Samantarzy, Shri Prabhat Kumar

Motion of Thanks on the President’s

Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 105-08

Sangma, Shri Purno A.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 16-17

Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1, 28-03-1998) Col. 94-102
Sangwan, Shri Kishan Singh

Motion of Confidence in the Council of
Ministers
(Deb. §, Vol.1,27-03-1998) Col. 157-61

Sankaran, ShriP.

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 70

Sarkar, Dr. Bikram

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1,31-03-1998) Col. 108-11

Sathiamoorthy, Shri V.
Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 14043
Scindia, Shri Madhavrao

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol. 1, 31-03-1998) Col. 37

Selvarasu, ShriM.

Need to reintroduce two coaches in train
originating from Thirutaraipundi via
Tiruvaroor to Chennai (MUR 377)
(Deb. 4, Vol.1,26-03-1998) Col. 114



Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 55-56

Need to provide Financial Assistance to
State Government of Uttar Pradesh to
solve acute drinking water problem in
Eastern part of the State (MUR 377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 106

Shanker, Shri P, Shiv

Interim Budget (Railways)—General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. I, 26-03-1998) Col. 67-68

NAME INDEX
m MW s e Comes) of
Sethi, Shri Arjun Charas ’ SR, o
Need to cancel recruitments made ia the | N&ﬂ- it -t '
State of Orissa aftet General Election m "l _
Lok Sabha were
P ton o T on he Preshlnty
. Address
(Deb. S,VOL\,;\-OS‘ \:8:00:;20 : (Deb.7. VoL 1998)Col 183
Need to make Zonal Headquarters o !
Railways functional at Bhubaneshwar, | Shekhar, Shri Chandra ‘
Orissa(MUR377) Motion of Confidence in the Council of
(Deb. 4, Vol.1,26-03-1998) Col. 113-14 Ministers
Shll"endl’l K“m'r’ Shrl (M- 6, V0|. !, 23"03'1”8) COI. 60-67
Singh, Shri Amar Pal

Need for Free Movement of Agricultural
Produce throughout the Country
(MUR 377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Need to introduce a compound scheme
for depositing all taxes (MUR 377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 10708

Sing'h, Shri Bashist Narayan

Motion of Thanks on the President’s

Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 128-32

Singh, Shri Digvijay

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 23-24

Singh, Shri K. Natwar

Motion of Thanks on the President’s

Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 111-17

Singh, Shri Mohan

Interim Budget (General) — General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 146-48

Need to give Central assistance to State
Government of Uttar Pradesh for
providing reliefto the people in Eastern
U.P. affected by hailstorms and rains

(MUR377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 112-13
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Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and  Income-Tax
(Amendment) Bill — Consid. & Pass
(Deb. 7, Vol. 1, 30-03-1998) Col. 7-8

Singh, Shri Prabhunath

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of

Recommendations in the Third Report -

of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 68-70

Singh, Shri Raghuvansh Prasad

Interim Budget (Railways) — General
Discussion, Demands for Grants on
+Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 62-64

Singh, Shri Rajo *

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account  (Railways)-1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 52-55

Need to provide Financial Assistance to
State Government of Bihar for
Construction of Bridges on Kiul River
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 104

Singh, Shri Rajveer

Interim Budget (Railways)—General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol.1,26-03-1998) Col. 71—74

Need to clear the proposal of U.P.
Government for Construction of a
Canal from Narora Dam to Dataganj
(MUR377)

(Deb. 5, Vol. 1,27-03-1998) Col. 96-97

Need to set up Sugar Mill in Aonla, U.P.

(MUR377)
(Deb. 8, Vol.1,31-03-1998) Col. 113

Singh, Shri Rama Nand

Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 164-67

Singh, Shri Surender

Motion of Confidence in the Council of

Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 113-14

Sinh, Dr. Sanjay

Need to open Junior High Schools and
Girls Junior High Schools in Amethi
Parliamentary Constituency in U.P.
under Uniform Education Programime
funded by World Bank (MUR 377)
(Deb. 8, Vol. 1,31-03-1998) Col. 113
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Sinha, Shri Yashwant

Appropriation (Vote on Account) Bill—
Int., Consid. and Pass
(Deb. 4, Vol. 1, 26-03-1998) Col. 188-91

Appropriation Bill, 1998—Int., Consid. and

Pass
(Deb. 4, Vol. 1, 26-03-1998) Col. 191-92

Finance Bill, 1998—Consid. and Pass.
(Deb. 4, Vol. 1,26-03-1998) Col. 192-93

Finance Bill, 1998—Int.
(Deb. 3, Vol. 1, 25-03-1998) Col. 37

Income Tax (Amendment) Bill — Int.
- (Deb. 5, Vol. 1,27-03-1998) Col. 4-5

) “erim Budget (General) — General

7 Discussion, Demands for Grants on

~ Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1, 26-03-1998) Col. 181—89

Interim Budget (General)}—1998-99
(Deb. 3, Vol. 1, 25-03-1998) Col. 34—37

Statutory Resolution Re: Disapproval of
Income-Tax (Amendment) Second
Ordinance and Income-Tax
(Amendment) Bill— Consid. & Pass
(Deb. 7, Vol. 1, 30-03-1998) Col. 5—12

Statutory Resolution Re: Disapproval of
Contingency Fund of India
(Amendment) Ordinance, 1997 —
Withdrawn Statutory Resolution
Re: Disapproval of Contingency Fund
of India (Amendment) Ordinance,
1998— Withdrawn and Contingency
Fund of India (Amendment) Bill —
Consid. and Passed.

(Deb. 4, Vol. I, 26-03-1998) Col. 193—98

Supplementary Demands for Grants
(General)—1997-98
(Deb. 3, Vol. 1,25-03-1998) Col. 37

The Contingency Fund of India
(Amendment) Bill—Int.
(Deb. 4, Vol. 1,26-03-1998) Col. 20

Sirpotdar, Shri Madhukar

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 29—31

Sompal, Shri
Situation arising out of thunder-squall in
Orissa and West Bengal and relief and

rehabilitation measures taken (St)
(Deb. 8, Vol.1,3103-1998) Col. 157—68

Soz, Prof. Saifuddin

Felicitations to the Speaker
(Deb. 2, Vol.1,24-03-1998) Col. 40-41

Motion of Confidence in the Council of

Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 109—12

Need to waive outstanding loan to the
State of Jammu and Kashmir (MUR 377)
(Deb. 4, Vol.1,26-03-1998) Col. 115

Sreenivasan, Shri C.

Motion of Thanks on the President’s
Address
(Deb. 7, Vol.1,30-03-1998) Col. 117—24

Need to allocate funds and start work of
gauge conversion between Trichy and
Dindigul (MUR 377)

(Deb. 4, Vol.1,26-03-1998) Col. 113

Need to provide Special Central Subsidy
to the State of Tamil Nadu for setting
up Effluent Treatment Plant for
Tanneries in Dindigul District
(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 10607

Sudheeran, Shri VM.

Need to set up a separate Ministry for
fisheries (MUR 377)
(Deb. 4, Vol. 1, 26-03-1998) Col. 110-11

Swain, Shri Kharabela

Need to ensure that residuary amount of
MPs Local Area funds is spent by
sitting M.Ps. (MUR 377)

(Deb. 4, Vol. 1, 26-03-1998) Col. 109
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Swami, Shri Chinmayanand

Motion of Thanks on the President’s
Address
(Deb. 7, Vol. I, 30-03-1998)
Col. 97—101,109—11

Swamy, Dr. Subramanian

Interim Budget (General) — General
Discussion Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants

(General), 1997-98 (Voted)
(Deb. 4, Vol. 1,26-03-1998) Col. 152—59

Need to improve the lots of Handloom
weavers of Madurai Tamil Nadu

(MUR377)
(Deb. 7, Vol I, 30-03-1998) Col. 109

Swaraj, Shrimati Sushma
Motion of Confidence in the Council of
Ministers
(Deb. 5, Vol. I, 27-03-1998) Col. 123—33
Syeed, Shri Mufti Mohammed
Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 87—91
Tanpure, Shri Prasad Baburao
Need for doubling of railway line from
Daund to Manmad of Central Railway
(MUR377)
(Deb. 8, Vol.1,31-03-1998) Col. 116
Thomas, Shri P.C.

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 31-32

Motion of Confidence in the Council of
Ministers
(Deb. 6, Vol.1,28-03-1998) Col. 113

Tripathy, Shri Braja Kishore

Need for a special package of financial
assistance to Tornado victims of Orissa

(MUR377)
(Deb. 7, Vol. 1, 30-03-1998) Col. 107

Vaiko, Shri

Felicitations to the Speaker
(Deb. 2, Vol. 1,24-03-1998) Col. 38-39

Motion of Confidence in the Councilyof
Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 104—12

Motiun of Thanks on the President’s
Address
(Deb. 7, Vol. 1, 30-03-1998) Col. 31—41

Need to rescue the Tamil Nadu Mercantile
Bank from taking over by Essar Group

(MUR377)
(Deb. 8, Vol. 1, 31-03-1998) Col. 122

Vajpayee, ShriAtal Bibari -

Felicitations to the Speaker i
(Deb. 2, Vol. 1, 24-03-1998) Col. 8-*-.

Motion of Confidence in the Counczl f
Ministers
(Deb. 6, Vol. 1,28-03-1998) Col. 114—24

Motion of Confidence in the Council of

Ministers
(Deb. 5, Vol.1,27-03-1998) Col. 5—12

Motion of Thanks on the President’s
Address — Adopted
(Deb. 8, Vol.1,31-03-1998) Col. 147—57

Natural Calamity in West Bengal and
Orissa (St.)
(Deb. 3, Vol. 1,25-03-1998) Col. 17-18,
20-21

Venugopalachary, Dr. S.

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1, 26-03-1998) Col. 59—62
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Verma, Shri R.L.P.

Need to expedite setting up of Ordnance
Factory at Bariyadih Mod in Kodarma
district of Bihar (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 112-13

Verma, Shri Ravi Prakash

Need to send a Central Team to assess
imminent danger to the Pilibhit-Basti
Highway due to erosion caused by
Sakha river near Aera Khamaria town
in Lakhimpur district, U.P. and for
construction of a dam to check it
(MUR377)

(Deb. 8, Vol. 1,31-03-1998) Col. 119

Vora, Shri Motilal

Interim Budget (Railways) — General
Discussion, Demands for Grants on
Account (Railways)—1998-99,
Supplementary Demands for Grants
(Railways)—1997-98 and Resolution
Re: Approval of Recommendations in
the Twelfth Report of the Railway
Convention Committee, 1991 and
Resolution Re: Approval of
Recommendations in the Third Report
of the Railway Convention Committee,
1996
(Deb. 4, Vol. 1,26-03-1998) Col. 79-80

GMGIPMRND—4670LS—30-3-2009.

Need to render financial assistance to
Madhya Pradesh Government for
providing relief to hailstorm victims
particularly of Raipur, Bilaspur and
Rewa Regions (MUR 377)

(Deb. 8, Vol. 1,31-03-1998) Col. 115-16

Yadav, Shri Mitrasen

Need to Provide Ration at Subsidised
Rates under Public Distribution System
to the People living below Poverty Line
inU.P.(MUR377)

(Deb. 7, Vol. 1, 30-03-1998) Col. 102

Yadav, Shri Mulayam Singh

Felicitations to the Speaker
(Deb. 2, Vol. 1, 24-03-1998) Col. 19-20

Motion of Confidence in the Council of

Ministers
(Deb. 5, Vol. 1,27-03-1998) Col. 38—49

Yadayv, Shri Surendra Prasad

Interim Budget (General)—General
Discussion, Demands for Grants on
Account (General), 1998-99 (Voted)
Supplementary Demands for Grants
(General), 1997-98 (Voted)

(Deb. 4, Vol. 1,26-03-1998) Col. 169—71

Yerrannaidu, Shri K.

Felicitations to the Speaker
(Deb. 2, Vol. 1, 24-03-1998) Col. 22-23

Motion of Confidence in the Council of
Ministers °
(Deb. 6, Vol.1,28-03-1998) Col. 68—75
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